
SUB 3ECT - 

. . 	CENTR*L$bMINISTRAt/E;TIeuNAL  • . 	 . 	NGALORE BENCH 	• 	 • 

SecodFloor, :. 
COmmercial Complex, 
Indrenagêr, 
Begalore-560 038. 

.. 

	

CONTEMPT PETITION 
. 	

NO.20/93 in 
Dated:l6AUG 

 

PPLICTION NO(s). 	 600 of 1991. 

R.nbalagan & 25 0r8. v/s.nesEofldentjs?irector,Aeronautjcei 

Development Eetbblishment,B'lore 
To 	 and,  Others, 

1. 5ri.R.nbalagan, 	 B. Sri.Bettegowda, 
5/o.K.Ramalingam, 	 . 	S/o.Dyane Gouda, 
No.311,12th LrDss, 	 No.202/31,Naw-4,4bh Street, 
nandapuram, 	 Model House,Basevanagudi, 

3eevanbhimanagar Post, 	. 	Bangalore-4. 
Bangal.ore-93. 

Sri.C.Négeraju, 
No.35,Govind,appa Bldg., 
3rd loor,Cholupe1ya, 
Near Canesha Temple, 
Magedi Road,8'lore-23. 

Sri.5.Beleclyndran, 
No.780, 'B'BD Layout, 
Dothlur, Bangalore-71. 

Sri.P.5.Lourdunathan, 
Zion Cottage,Ex-Serviceman 
Colony,Doddaba neseved 1, 
Bengalore-43. 

Sri.-O.Thimmegowde, 
No.B-5/16,DRDO Complex, 
C.V.Ramanagar,8iore-.93. 

Sri.Yogesura, 
ORDO Complex ,No.C-7/16, 
C.V.R8m8nagar

9 
8 'lore-93. 

Sri.A.Ramakrishna, 
VISL,SImulation aeronautical 
Development Esteblishment, 
Bangalore. 

Sri.A.V.Srinivasarao, 
S/o.A.Uenketarao, 
No.6,7th Croas,Presanthenegar, 
Bangalore-79. 

Sri.P.hanmugam, 
S/o.P.Palyam,No.20, 
Ramaswamy Street, 
M.R.Palye,J.C.Nagar Post, 
Bangalore-6. 

Sri.BJittalachery, 
S/o,Lete Nersyanechery, 
43(old no.17),Sth Main, 
Neer.BPIP School, 
Mslleswarem,Bangal ore-3. 

12.. Sri.M.Prdkyaswamy, 
S/o.Lete Modalemuthu, 
No.8._5/4,DRDO Complex, 
C.R .Ramenger, Bengalore-93. 

Sri.K.Chendremohen, 
S/o,Krishnasuemy V. 
No.26,Alpine Home, 
Laeviey,T .Dessrahally, 
Bengalore-57. 

Sri.J.Hendry,Spo. 
Jeeveretahinam, No.1 55, 
Nothappa piyem, Indirenagar, 

Please find enclosed hereuith a .copy of the ORDEF/ 

STAY/INTERIM ORDER.passed.bythisTribunai in the above said 

applicatisn(s) on 	 (YContinued to page no 21-) 

(1 	 ccfr • 	• • UIQ—ThEPLJTY REGISTRAR 
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L.til&AL Miiatiiv. Uk1tUL 
BANGALORE BENCH 

Second floor, 
Commercial Complex, 
Indirenagér, 
Bengalore-560 038.. 

CONTEMPT PETITION NO.20/93 in 
Dated: 15 AUG1993  

600 of 1991. 
PPLICATIQN NO(s).  

22!t.tIR.*nbalegan & 25 Ors. vfs.'2!22J2.tiDirSctor
11 

Aenoneuti 
-cal Dev.Establishment,B'lore & Ors. 

Is 
Sri.E.C.Vesanthaieh, 
5/o,(. N.Christy, 
Pdo.821,II Cross, 
K.N.Extens ion, 
Yeshuenthapura, 
Bangalore-22. 

Sri.Chikkenenjeiah, 
S/o.Madeih, 
No.37/1,1st Cross, 

Nejobha Agrehera, 
Chamarajpet,8'lore1 8. 

Sri.S.Neelamegan, 
5/0. P.empangi, 
76-F,John Bull Street, 
tllvekneger Post, 
Bangelore-47. 

Sri.R.&malanethan, 
S/o;Anthony Dass, 
198,7th Cross, 
Pillannegerden 
Frazer Town,B'lore-5. 

Sri.R.Yesuprasad, 
S/o.Rajarathnam(late), 
83/2,Pillanna Block, 
Srirampure , lore-21. 

20.Sri.P. Presad, 
Sb . Pa pa nna 
49, Gore guntepelys, 
Ba nga lore-22. 

21. Sri.B.Siveiah, 
5/0. B.Rameiah, No. 7/1, 
11-A-M81fl,4th-T-Blok, 
Jeyanegar,Bengalore-11, 

SUBJECT:- 	 S 

nge lore.  

22. 	Sri.S.Sivannarayana, 
Sb. Peddesomanne, 
6979 T.Govindappe Lan,e 
Kodihelly,HAL II Stage, 
Bangelore-8. 

23 	Sri.B.Llngappa, 
S/o.Bangeloraish, 
C/o.Annayappe, 55/3, 
Magadi Main Road, 
Ba ngal ore-79. 

24, Sri.T.D.Sathiyakumss, 
S/o.Dora isuamy, 
Precision Mekhanic,A.D.E., 
Bangalore-93. 

25,. 	Sri.M.Anthony Joseph, 
S/o.Ptarie Dess(lete), 
51,New ension Lane, 
Mysore Rd,Bangalore-IB. 

26. Sri.G.Pandurengan, 
S/o.A.Giiruawamy, No.14/9, 
Vellariamman Temple Street, 
Viveknegar Post,B'lore-47. 

27.. Dr.M.S.Nagaraja, 
Advocete,No.11, lIFloor, 
I Cross,Sujatha Complex, 
Gandhinegar,Bangelore-9. 

Sr.K.G.Nerayanan,Director, 
A .0 .E.,C.V.Ramanegar, B 'lore-9 
DrAbdul Kelern,Director Cener 
Scientific Adviser,M/o.Defenc 
New Delhi. 

der oassed 

Please find enclosed herewith a copy of the JRDER/ 
STAY/INTERIM ORDER.passed.bythjsTrjbur,e1 in the above said 
Bpp].icati.n(s) on ---------_ 28-07-93.  ------- 

.jDEPUTY REGISTRAR 
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Applicant  

	

R.Anbalaqan & or9 	 Dr.KG.Narayanan, Director, ADE, 
B'lore & anr 

	

Advocate for Applicant 	 Advocate for Respondeni 

Dr. MS Nagaraja 

Respondent 

Date 
	

Office Notes 
	

Orders of Tribunal 

PKS[1C]/1R[i11] 

July 28th, 1993 

Je think that tne applicant su1d 

.it for three wore imaths before taking 

action for alleged disobedience of 

the direction of this Tribunal. de 

disniss this petition with a direction 

to the applicant to CQ.LE beck if need 

be after 3 lonths. In the aeanwhile 

adiiinistration will co1aply. with the 

directions of this Tribunal passed 

while disposiaj off O.A.No.600/91. 

Z BER [A] 	 ICE-CdP.IR40 

,ThUE COP! 

SECT%O rnntc 	 ' 
LN1ML DM SThT%V Th3 - 



Second Floor, 
Commercial Complex, 

Indiranegar, 

Miscellaneous kpplic2tion No.428/93 
Bangalore-38. 

Dated: 4 NOV 1993 
PPLICTION NO(s) 	600 of 1991. 

1 PPLICNTS:R.?nb?lsgafl and 
25 Others. 

TO. 

RESPDENTS:rt0 ',E9 Bangalore  
and Others. 

1. 	 Dr.M.S.Negareja, 
Advoca te, No. 11, 
First Cross, 
Second Floor, 
5ujatha Complex, 
Candhinegar, 
Bangalore-9. 

2.' 	The Director, 
Aeronautical Development Establishment, 
C.IJ.Ramanagar Post,Bangalore-93. 

3. 	 Sri.P.S.Padmarejaiah,CGSC, 
High Court Bldg,Bangalore-1, 

SUBJECT:- ForwardinQ of copies of the Order 
1 
 6 passed by 

the Central Adminiétrafjve Tribunel,Bangalore. 
-xxx- 

Please find enclosed herewith a copy of the 
ORDER/STAY ORDER/INTERIM ORDER/, Passeo by this Tribunal 
in the above mentioned application(s) \i01_11_1993. 
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